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MR. CHAIRMAN: Now we have to move on to 
the Short Duration Discussion and I call upon Shri 
Chaturanan Mishra to speak.  

STATEMENT AND DISCUSSION ON THE 

SITUATION ARISING OUT OF THE 
DEMOLITION OF RAM JANMA 
RHOOMIBABRI MASJID STRUCTURE—
CONTD. 
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"Sectarianism, bigotry, and its 
horrible descendant, fanaticism, have 
long possessed this beautififul earth. 
They have filled the earth with violence, 
drenched it often and often with blood, 
destroyed civilisations, and sent whole 
nations to despair." 

"I am. proud to belong to a religion 
which has taught the world both 
tolerance and universal acceptance. We 
believe not only in universal toleration, 
b.ut we accept all religions as true. I am 
proud to belong to a nation which has 
sheltered the prosecuted and the refugees 
of all religions and all nations 

of the Earth. I am proud to tell you that 
we have gathered in our bosom the 
purest remnants of the Israelites who 
came to Southern India and took refuge 
with us in the very year in which their 
holy temple was shattered to pieces by 
Roman tyranny. I am proud to betong to 
the religion which has sheltered and is 
still fostering the remnants of the grand  
Zoroastrian nation." 
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SHRI CHATURANAN MISHRA: It is not at 

all an allegation. 

SHRI V NARAYANASAMY: There should be 

a limit. There was no collusion.    There was no 

hand-in-glove... 

SHRI CHATURANAN MISHRA: I did not say 

collusion. 

THE DEPUTY CHAIRMAN: Mr. 

Narayanasamy, your translation must not be 

correct. 

SHRI CHATURANAN MISHRA: You did not 

understand what I said. 

SHRI V. NARAYANASAMY: I am not getting 

you through translation. 

SHRI CHATURANAN MISHRA: I don't say 

whether you had my right or wrong translation, but 

at least you have understood me wrongly. This is 

what 1 can say- 

 

SHRI V. NARAYANASAMY  

(Pondi-cherry): Don't make these  
wild allegations. 
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†[ ] Transliteration in Arabic Script, 

 

THE      DEPUTY CHAIRMAN: 
I am not oermittine. 

 

 
Gandhiji said at his prayer meeting in Delhi 
on September 10, 1947 "He had been told 
that the hands of this orgasi-bation too were 
steeped  in  blood..." 

 

Said Sardar Patek Militant communa-lism 
which was preached until only a few months 
ago by many spokesmen of 
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[Shri M. A. Baby] 

the Hindu Mabasabha including men like 
Mahant Dig Vijay Nath, Prof: Ram Singh aod 
Desh Pande could not but be regarded as a 
danger to public security. The same would 
apply to the RSS with, the additional danger 
inherent in an organisation ran in secret 
militant and semi-militantlines.'' 

"The activities of the RSS constituted a dear 
threat to the existence of the Government and 
the State". This is from Sardar Patel 
correspondence Vol. VI page 323. "The other 
is RSS, I have made to them an open offer: 
change your plans, give up secrecy, respect 
the Con-situation, show your loyalty to the 
flag and make us believe that we can trust 
you." 

"Practical Advaitism, which looks upon and 
behaves to all mankind as one's owa soul, 
was never developed among the Hindus..If 
ever any religion approached to this equality 
is an appreciable manner, it  is   Islam   and  
Islam   alone..." 
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I am firmly persuaded that without the help  
of practical Islam, theories of Vedantism, 
however fine and wonderful they may be, are 
entirely valualess to the vast mass of 
mankind. . . 

"For our own motherland, a junction of the 
two great systems, Hinduism and Islam—
Vedanta brain and Islam body—4s the only 
hope. I set, in my mind's eye, the future 
perfect India rising out of this chaos and 
strife, glorious and invincible, with Vedauta 
brain and Islam body." 

This   is  what     you     are     destroying. 

 

 

THE J&EPUTY   CHAIRMAN:  Shall  I 
still  allow   him to continue? 

 

SHRI M. A. BABY (Kerals): Sine you 
have said that two factors contributed for the 
coming up of Hitler, I would say, there was 
one more political reason. The   two powerful 
political  forces,  com- 
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[Shri M. A: Baby] 

•munists and social democrats, could not 
come together to fight Hitler. That also has to 
be  said. 

SHRI      CHATURANAN       MISHRA: I 
would not like to repeat it. 

SHRI   MENTAY.    PADMANABHAM 
(Andhra  Pradesh): Who are the    social 
democrats   now? 

SHRI      CHATURANAN       MISHRA: 
Maybe,   both  you and I. 

 

 

Democracy is on the exit. This Government is 
also on the exit. I warn you all that unless we 
go to the people and mobilise the public 
opinion against this, the beginning of the end 
of this Republic has started. Otherwise the 
case is lost. I am telling you. If Gandhi Ji 
could not stop the division of India, we poor 
fellows are nowhere.     
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THE DEPUTY CHAIRMAN: Just a 
minute. The Chairman Saheb announced 
before leaving that the time allotted for this 
discussion is over. He suggested that all those 
parties who have not spoken should be given 
first preference. I do not know how many 
names of Members we can keep on adding 
who would like to speak because they feel that 
they would like to put forth their views before 
the Members oh the floor of this House. I 
have some hands being raised in this House. 
Now, first of all I would request the House to 
dispense with the lunch hour and if the House 
so agrees, we can dispense with the lunch 
hour, sit through the lunch hour so that we 
have one extra hour to discuss this. I would 
request the hon. Members that whatever they 
want to say if they say it briefly because so 
much has been said already and if they do not 
go into the details of what happened and just 
say as to what are the solutions or 
suggestions, I think it will help the Home 
Minister also to formulate his thoughts in 
future. This is my suggestion.   (Interruptions) 

 SHRI MENTAY PADMANA-BHAM: 
Madam, when are you going to have voting? 

THE DEPUTY CHAIRMAN: Let me 
complete. This is the tragedy. We will have a 
voting on this also because this discussion is 
going to mlminate into the proclamation. 
(Interruptions) I do not know. It depends on 
the House. Mr. Mathur. I cannot give you the 
time, It depends 

on the entire House when they have finished 
the discussion. 

100 p.M. 

If the House cooperates with the Chair, 
then the discussion can be short. 

 
THE DEPUTY CHAIRMAN: I am taking 

the sense of the House because the Chair 
functions with the cooperation of the 
Members. It is not the will of the Chair or the 
will of the Leader or the will of the Oppc-
tion Leader; it is the will of the entire House. 
If the Members so feel that they can contain 
their speeches and we can allow many 
Members to give their opinion on this point, I 
would try that we finish it in two hours or 
one and a half hours or during the lunch    
hour...SHRI S. JAIPAL REDDY: Madam. I 
would like to submit that the time allotted to 
our party is not exhausted while the time 
allotted to the other parties has been 
exhaused. Therefore, you may kindly make 
an exception in the case of our party. 

THE DEPUTY CHAIRMAN: O K. 
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[Shri S. Jaipal Reddy] 

SHRI SANGH PRIYA GAUTAM: Madam, 
some Members have taksn double the time 
allotted to them. Double the time but you are not 
giving me five minutes even. (Interruptions) ... 

THE DEPUTY CHAIRMAN: 

The House is agreed that we are not having the 
lunch hour. Then also I request the Members,—I 
will try to put as many Members into it as 
possible—I request each One of you to be brief. 
I call Mr. K. N. Singh. 
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THE DEPUTY CHAIRMAN: From the 
Telugu Desam, who will speak? Mr. 
Khaleelur Rahman. Shrimati Renuka 
Chowdhury also wants to speak. 

SHRIMATI RENUKA CHOWDHURY 
(Andhra Pradesh); I was granted permission 
by the Chairman himself yesterday and I do 
n°t think I am supposed to share his time. 

 
I was allotted this time and I rarely ask for 

permission. 

THE DEPUTY CHAIRMAN. If the 
Chairman has permitted time to you, I will 
give you. There is no problem. Naturally, I 
would like the view of women also to go on 
record. 

SHRIMATI RENUKA CHOWDHURY: 
This is precisely the reason why I want to 
speak... (Interruptions) ... 

 
THE DEPUTY CHAIRMAN; . I do not 

mind it. We do not go by men and women or 
any other thing. But 'here she would like to 
say. She told me that she wanted to express 
her feeling... (Interruptions) ... I think it is 
absolutely all right. 

 

THE DEPUTY CHAIRMAN; Please ... 
(Interruptions) ...Please, I would not permit. 
Please strengthen my hands and be brief 
because the details have already been spoken 
by everybody. Just say what you have to say, 
Only your view point. 

  

†[] Transliteration in.Arabic Script. 
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THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): You will have 
to finish now. Please conclude. 



259       Statement   and [RAJYA SABHA]     Ram Janma Bhoomi-     260 

Discussion  on Babri   Masjid 
demolition  of 

 



261 Statement   and [21 DEC 1992]       Ram Janma Bhoomi-     262 
Discussion  on Babri   Masjid 
demolition   of  

 



263 Statement   find [RAJYA SABHA]     Ram Janma  Bhoomi-     264 
Discussion  on Babri   Masjid 
demolition  of 

 



2 Statement   and [.21 DEC  1992]        Ram Janma  Bhoomi-        266 
Discussion   on Babri   Masjid 

demolition   of  

 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARA JAN) : You will have 
to finish now. Please conclude. 

 

SHRI P. UPENDRA (Andhra Pra 
desh) : Madam Vice-Qhairman, 
what has happened at Ayodhya on 
December 6 is the most shameful 
event in India's history, which has 
brought down the prestige of the 
country and destroyed all the values 
that this country has stood for. It is 
obvious that the Prime Minister trus 
ted the assurances of the leaders of 
both the BJP and RSS, and he was 
betrayed. I also happened to talk 
to Mr. Shekhawat on December 4, and 

† [] Transliteration in Arabic Script. 

he also assured that nothing untoward would 
happen on December 6 and only a symbolic 
kar seva would be there. 

It is very clear, Madam, that the BJP had 
resorted to the most reckless action, supported 
toy its front organisations, and Mr. Advani's 
behaviour was as reckless as it was in 1990. 
But, in spite of that, we held him in high 
esteem and we believed him when he assured 
that nothing serious would happen on that 
day. Even when he said in Azamgarh on Dec-
ember 2 that the kar seva would be done with 
shovels and pickaxes, still he denied it and the 
Home Minister also certified that Mr. Advani 
never meant it. But it was a preplanned 
action, as borne out by certain cir_ 
cumstantial evidence. 

The first is, how can construction material, 
the masons and engineers could come there 
within minutes and finish ttie work in such a 
record time? The second is, on December Mr. 
Advani was supposed to have called the kar 
sevaks to block the road to Ayodhya to 
prevent the Central forces from going there. I 
do not knew whether it is brone out by the 
video tape which is said to be in possession of 
the Government. Mr. Moreshwar Save, the 
Shiv Sena M!.P., is on record saying that 
5,000 kar sevaks were trained in the Chambal 
valley before they came to Ayodhya. And 
there are certain statements in the South 
Indian papers by the kar sevaks who have 
returned —those who had gone from Andhra 
and elsewhere—saying that it was all  
preplanned  and  they went  fully 
trained  for   the  job. 

i 

Abo, I am surprised that the BJP has 
hesitated to condemn this action. Though Mr. 
Atal Bihari Vajpayee ,is on record, in one of 
the interveiws, that it was a miscalculation 
and misadventure on the part of the BJP. he 
also refrained, from condemning the action: 
He has only said that it was   the worst 
miscalculation       and 



 

[Shri  P.  Uipendra] 

misadventure and that the voice of noderation 
was overruled by haw' liners in his party. And 
he has also admittel that his party had failed to 
honour the solemn assurances given to the 
Prime Minister, the Supreme Court and 
Parliament that the mosque would not be 
touched. He also said, "We are. sorry that the 
Prime Minister believed us." There are on 
record the assurance? given by the Leader of 
the Opposition, Mr. Sikan-der Bakht, here that 
the Mosque would never be touched now or in 

future. Inspite of all these assurances, the BJP 
and its cohorts resorted to this reckless action. 

The BJP now says that they could not 
control the crowd. Even assuming that that 
they are correct when they say that they could 
not control the crowd, what does it indicate? 
The BJP is supposed to be a very disciplined 
party. Either they have lost control over their 
own workers or discipline has eroded in their 
parties or they have unleashed such forces 
which cannot be controlled even by them. 
Both are very dangerous for them as well as 
for this country. 

In the aftermath of the event, hundreds, in 
fact, thousands died all over the country for 
no fault of theirs. The heart-rending stories we 
read in the newspapers and hear from eye-
witnesses, are very shameful as far as this 
country is concerned. I feel, Madam, it is not 
only the BJP which has to be blamed, but all 
of us owe the responsibility for this I 
particularly blame the Central Government, 
the Union Government, and particularly the 
Home Minister for not taking adequate 
precaution in this respect. 

SHRI SATYA PRAKASH MALA-VIYA: 

What about the Prime Minister? 

SHRI P. UPENDRA: The Prime Minister, 
I have said, has been betrayed.   ... 
(Interruptions) 

THE VICE-CHAIRMAN (SHRL MATI 
JAYANTHI NATARAJAN): Please let him 
complete. Please din't interrupt. 

SHRI P. UPENDRA: He allowed himself 
to be ... (Interruptions) I do not know. There 
are some Hindi words for that. I do not want 
to mention them. But it has been mentioned 
like that. The Prime Minister repeatedly 
assured both the Parliament and the National 
Integration Council about this. Even before 
the Supreme Court they gave a promise 
asserting that the Mosque would be protected 
at any cost. 

Can you believe that a mighty Go-
vernment, with lakhs of personnel in the 
armed forces, military and paramilitary 
forces, could not protect a single mosque 
there? How can you assure to the world that 
there is government in this  country? 

You have spoiled an opportunity also 
when the BJP and other organi sations agreed 
to refer the matter under article 143 to the 
Supreme Court. You could have seized that 
opportunity and referred the matter to the 
Supreme Court so that at least you could have 
got some respite in the matter. 

You had 195 companies of paramilitary 
forces there. The Home Minister is on record 
that the forces were kept in total readiness. 
Readiness for what? Readiness for in^ action? 
You kept them 8 km. away in the cantonment 
at Faizabad. You also said that the Rapid 
Action Force could reach the spot within 
eight minutes, eight cracking minutes, but 
even after 36 hours they did not reach there. 
Article 355 gives enough powers to you to 
deploy the forces there, even without the 
State Government's permission. You sent 
these companies inspite of the protest of the 
State Government, without their asking for it. 
What was the fun in keeping them so far 
away. 8 km.   away, when you had intelli- 
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gence reports to suggest that there was likely 
to be damage to the structure? 

Also, you said in this House itself that there 
was a contingency plan ready. What was that 
contingency jplan? Not a single helicopter 
hovered over the structure. Not even a 
helipad, wasi kept ready there. You eculd 
have kept   ... 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Mr. Upendra,  
you have to conclude. 

SHRI P. UPENDRA: You could not do 
even that. The minimum precaution you have 
not taken. There were adequate intelligence 
reports also at your disposal. On the basis of 
the intelligence reports you submitted an 
affidavit before the Supreme Court on 
December 1 saying that there was likely to be 
damage to the structure and asking that 
trerefore the Court should give enough, 
requisite orders. You had the. intelligence 
reports with you. In pite of that, no 
precaution was taken. 

There were rehearsals there. Even the 
newspapers on the 6th carried the 
photographs of the kar sevaks pulling down 
some structure with ropes, that was done on 
the 4th and the -5th. Inspite of that, you did 
not take any precaution. 

As regards the State Government, the less 
said the better. There cannot be greater perfly 
than this. No State Government ever behaved 
like this, giving false evidence before the Su 
preme Court and giving false assur ances. to 
the National Integration Council. The Chief 
Minister had the temerity to absent himself 
from the National Integration Council when 
the subject relating to his State was being 
discussed. And all this was tolerated. Of 
course, there were de mands for dismissal of 
that Government, but we felt it was 
unconstitu- 

tional.   So,  some  of  us   did  not  encourage  
the     proposal  that   a  duly elected 
Government should be     dis missed. There we 
cannot blame you. But whatever powers you 
had    and whatever     precautions   you  had    
to take, you did not fulfil those obligations.   I 
don't want  to go into    the actions of the 
judiciary. At least the Supreme Court showed 
some    alertness at the end, but the judiciary 
all along had been very trady in setting these 
matters.   When you blame the BJP.  I would" 
also   like  to  ask one question to all our 
friends, very eminent leaders     belonging to    
various parties  coming from Uttar Pradesh. If 
BJP could mobilise one lakh per sens there, all  
these leaders, including  the two ex-Pirme 
Ministers  and so many other leaders coming   
from Uttar Pradesh, could have mobilised 
enough people to stop this kind    of vandalism   
and   also  to   protect    the mosque. 

THE      VICE-CHAIRMAN    (SHRI 

MATI    JAYANTHI    NATARAJAN): Mr   

Upendra. please make your conclusion now. 

SHRI P. UPENDRA: I am just on the last 

point. 

1 fully justify the arrests the Government 
has resorted to, because* whoever was 
present there supervising this kind of a 
destruction has t4 face the law. Thi? was a 
criminal act and Mr. Advani himself owned 
up the guilt when he resigned as Leader of the 
Opposition. Therefore, there is no point in 
criticising the arrests. I also support the 
banning of the organisations which are res-
ponsible for this. Though the ban by itself 
may not work, eytt it will have a 
psychological effect in the country. So, I feel 
the banning was absolutely necessary. But I 
differ from the Government on ifhe point of 
dismissal of the three duly elected Stat© 
Governments. This was difinitely an over-
reaction. In fact, you haxe given a big handle 
to the BJP to agitate on     this 
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account and I feel it was quite undemo- 

' cratic.   So, we opposed the invocation of 

Article     356 for this kind of an action. 

Finally..  

(interruptions) 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Mr. Nara-
yanasamy, please sit down. There is no time.  
Please let  him  finish. 

SHRI V. NARAYANASAMY; Do you 
justify the actions of the Ministers concerned, 
who were doing all this vandalism?   
{Interruptions). 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): You will have 
a right to  reply.   Pleahe  sit down. 

SHRI V: GOPALSAMY (Tamil Nadu): 
What was your Government doing then Your 
Government was simply sleeping so far.  
(Interruptions). 

 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAIAN); Mr. Nara-
yanasamy, please sit down. Please don't stall 
the discussion. The Home Minister will reply. 
We have very little time left. Let all the 
Members have an opportunity ta» speak. 
(Interruptions) I plead with you, please don't 
interrupt. 

SHRI P. UPENDRA: Fefore I con-cude, I 
would like to giv- three suggestions to the 
Home Minister. 

One is .that there is a talk about re- ' building 
of the mosuqe and also the temple. I- suggest 
that the Government should allow a little more 
time for the tempers to cool down. It should 
wait for some time to decide upon the area 
where the temple and the mosque should be 
constructed, because the dispute is likely to 
persist. Therefore,, we want you to be very 
careful in the matter before deciding upon !he 
constructions.  alsio feel that till this matter is 
settled, no Pooja should 

be allowed rn the new structure. I say this 
because some people are saying that the court 
has given order for the status quo. The status 

quo is meant for the entire structure. That 
would hold good to the Babri Masjid 
structure or whatever you call it and the idols 
inside that. That structure was demolished. 
The status quo does not apply to the new 
structure. Therefore, no Pooja should be 
allowed ^o that the matter is not 
cornplkvated. 

Finally, I plead that more compensation 
should be given to the victims of Ihe riots and 
also the journalists who suffered in that 
incident and the photographers whose 
cameras were broken. On account of that also 
compensation should be given to the 
journalists and the photoerapers. 
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THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARANJAN): Please do not 
.. (Interrupt;ons). Sa'yaji please sit down. 
Now conclude, Mr. Yadav. I am going to call 
the next speaker. 

 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): No. You 
will have to please conclude because there 
is not much time.  

 

That is why I am siting.    I have nothing to 
say. 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Smt. Renu-ka 
Chowdhury. 

 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN); I am sorry. The 
House has very little time. I cannot permit 
every single Member. (Interruv-tionsy He has 
spoken for seven minutes. I am sorry. 

 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): I know. But 
i annot help that. Now I am sitting in 
the Chair and I can only do what I am 
supposed to do. (Interruptions). I have 
called Mrs. Renuka Chowdhury. Please 
sit down.  

SHRIMATI RENUKA CHOWDHURY; 
Madam   the  6th of  December witnessed the 
demolition of the disputed structure, Ram      
Janmabhoomi-Babri   Masjid.   The tragedy 
lies in the this that we say ithis name in one 
breath, we refer to it as thel Ram 
Janmabhoomi-Babri Masjid and to-day, we 
have divided this   and we  have failed to learn 
to see through what were the two eyes of  
secularism.   We      have failed to learn to 
have a collective vision. It is wrong not just 
for the reasons that have been ci'ed by this 
Parliament,     not for the abuses   that have 
been made by the various parties that  have 
taken part in this, but i* is    wrong because it 
is   a total abdication of our moral  and func-
tional responsibilities.   The functional res-
ponsibility is this.    The   Bharatiya Janata 
Party gave an assurance that certain things 
would not take place and the y failed   ten 
fulfil   it.   They quickly  backtracked   and 
tried to atone for it by getting i*hei'r leaders to 
resign.    I do not know if that   is It costs me 
an extra effort to make   this deemed  enough 
or sufficient.    But     then, the   moral   
responsib;lity  lies   with      the Central     
Government.   Madam,   through you, I wish 
to point out ''hat the manner in which it was 
structured, the social and politica  climate, 
particuarly in the  1980s, had been in fhe 
hands of the ruling party. We have the decade  
of the  1980s     out standing in  the     memory 
of  India.    We had the Operation Blustar in 
Tunjabi; we had   the   Assam   Agitation;   we   
had   the Operation  BBluestar   in  Punjab;   
We   had the   Operation      Woodrose,   we   
had   the i'ii  the Capital of this nation. I final  
this irrisly  business   of   head-count  
extermely distasteful but we cannot run away 
from reality and  hence the counting goes on. 
The state in  which this nation gds itself todav 
is the direct consequence of misrule in T&K.    
To continue thelist.in 1986, the Consxess     
arranged for a   court of local magistral to 
have the locks of the    Ram Janmabhoomi-
Babri     Masjid opened. The farce of the Shah 
Banoan inhuman chrade that was played on 
this nation.   In 1989, the then Leader of the 
Congress and   the then Prime Minister   
conducted Shilanyas anl lauched his campaign 
from Ayodhya and then spoke of Mam Raj.   
Memories are both short and inconvenient.   
Dimen- 
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sion of miral responsibility—this was a 
negotiated process-the 6th of December, 
1992. It was a negotiated process. Everybody 
sat across the table to negotiate to see that we 
would overcome this hurdle collectively and 
peacefully and ithe Prime Minister was the 
principal negotiator in this very negotiation. 
He negotia'ed the 6th December. It was with 
his tacit consent and approval that whatever 
happened happened. It is a matter of great 
regret that till today neither the Government 
nor the Prime Minister of this country has 
said anything other ithan voicing that he, the 
Prime Minister, was betrayed. I fail to see 
how he can betray himself. He betrayed the 
NIC who reposed confidence and faith in him 
that he will take the necessary measures. He 
betrayed the other parties who empowered 
him to do> what he thought fit to resolve ithis 
problem and yet again, the Prime Minister 
betrayed this nation. I say again, because fo 
help refresh yourr memories, in 1984, Ihis 
very Prime Minister was the then Home 
Minister. It was expected that in the face of 
this agnation we would have had 
statesmanship, we would have had leadership 
and we would have talked of giant men. 
Instead, what we witnessed was the 
following: 

The Government failed to respond 
adequately. It was expected that there would 
be violence in the country. I salute the people 
of this nation because the true spirit of 
secularism " amongst India and this violence 
was able to contain itself. It did not contain 
itself because of the police bullets, it did not 
contain itself because of the awesome 
presence of the Armed forces. It contained 
itself because an Indian empathises with an 
Indian and hence I salute the people that the 
people did not give in to petty politicking of a 
handful of our politicians who are trying to 
take this nation astray. The Government 
failed to protect the honour of this nation. I do 
not want to dwell, because it is so hurtful, on 
the image that we have left internationally of 
what happened in Bangladesh, what happened 
ia Pakistan and what happened in the U.R, fa 
response to this, we witness 

sed unbelievable insensitivity. The Go-
vernment speaks of building the mosque. 
Then it backed out, then it retracted. The 
Home Minister says, "six months". The 
Defence Minister says, "one year" and the 
Prime Minister says no'hing. The Government 
has banned the organ:sations after giving 
them four days' notice and then there was 
nothing about it after that. The next step of 
the Government is largely to meet ifs own 
internal differences. Bt dissolved the State 
Governments which have been duly elected. 
This is an old habit, die-hard, of the Congress. 
At one ,'ime, Andhra Pradesh was also victim 
of this. Thr people of this natio, will not stand 
by and watch you commit the constitutional 
folly and cause blaspheme on what has been 
practised democratically for so many years in 
this nation. The path that the Congress has 
adop'ed for itself is of self-destruction and it 
is of least importance to- me—>*he political 
outcome of the fall-out of your political 
fortunes. What you require .is mercy killing, 
euthanasia. All support sys'ems-artificial and 
otherwise-have been cut off from you. Please 
wake up. The Prime Minister has to resign. 
No individual is worth the price that this 
nation is paying. it costs me an extra effort to 
make this demand. 

My party did not contest this man's 
election in my State. We talked of Telugu 
pride. The nation is above Telugu's pride. Thr 
time has come, if we are sincere about 
assuaging the sentiments, if we are talking of 
a secular set-up, if we are talking of the 
norms and decencies of our democracy, when 
the Prime Minister should step down. Wit a 
single step you will be able to undo what you 
are repeatedly, foolishly doing. . . (In-
terruption) . . . 

SHRI V. NARAYANASAMY: Your 
alignment with BJP is proved now.- 

SHRIMATI RENUKA CHOWDHURY: I 
am not asking for comments. I have a 
warning for the BJP also. The BIP have 
unleashed, they have opened the bottle—I am 
concluding-they have opened the bottle... 
(Inter" ruption) , .. 
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THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Let her finish. 

SHRIMATI RENUKA CHOWDHURY: 
They have allowed a genie to escape. 
Whether this genie will control you or 
whether you will control the genie is a matter 
confined only to the BJP because even you 
will meet the same fate as the Congress 
because in secular India no saint or fakir will 
rule independent India, the nation in which I 
have been born and I will die seeing this 
country in that spirit. I will also address 
myself to Parliament. 

 

 

We .all have brought about this situation. It is 
time for us to look at the truth and learn to  
speak the  great experiment    called     'truth'      
and      fire this   revolver j  of  revolution   
called 'truth'. We have all done it   We    isolat-
ed the Muslims. We ask for the minority-vote.   
Tody,     the   BJP     has     fcakevi another 
community vote. 

 

I am  concluding. The true victims 
of this tragedy  are the     unknown 

Indians. The true victims of this tra- 

gedy are the women and children on whom this 
terror and crime has been unleashed. As a 
woman, I am not concerned about    which party 
sits in Government.  I am concerned about the 
security of my people.  I  am  concerned about 
the welfare of children.   I am concerned about 
the future of my dreams. I am    concerned that I 
am sharing this nation. I am a daughter of a 
soldier. I was brought up     to believe  that my 
enemy was outside the country, not within. I am 
taught to  fight to    protect the border of my 
nation;; not within. I have been brought up to 
believe that you speak the truth. The only 
religion I know is this Flag. 

 

I woke up hearing the National Anthem I 
went to sleep hearing the National Anthem 
because in the Services we venerate the Flag, 
we venerate the Himalayas, we venerate the 
rivers of this nation. I have not learnt to 
discriminate an Indian against an Indian. 
Thank you. 

THE VICE-CHAIRMAN (SHRI-/ MATI 
JAYANTHI NATARAJAN): Shri Satish 
Pradhan.. (Inlenuptioriy No; I have to finish 
it. I have called Mr, Satish Pradhan. 

SHRI SATISH PRADHAN (Mhah-

rashtra): 

M'adani Vide-Chairman. this is mv 

maiden speech. Much is being said about and 

attributed to Shiv Sena inside the House as 

also outside. As one of the 'representatives of 

Shiv Sena in this august House. I would like 

to set the record straight and put the facts in 

right perspective regarding this Avodhya 

incident and Shiv Sena's views on this. I 

would urge upon you Madam, not to put my 

time limits and allow me to complete what I 

want to say. 

We are all jimmewar. 



 

Madam, many speakers have already 
expressed their opinion on) Ayodhya incident 
in this House, but I somehow feel they are not 
on the right track. I am saying so because we 
are discussing what transpired in Ayodhya on 
6th of this month. We are also discussing the 
past Ayodhya situation in the country 
specially the orgy of killings across the states. 

My party, Shiv Sena is of the firm 
cpinniota that while discussing this Ayodhya 
agair it is necessary to go back to the 
historical backgrounl of this in order to 
understand the things in their real 
perspective. 

We talk of Hindutva and stress the 
necessity to project and attain Hindutva but 
why? Hindutva is our word for what we call 
nationalism. By Hindutva we imply pure 
nationalism and nothing else. The media 
including newspapers and the public in 
general have not understood this correctly 
and hence lot of ill-will and 
misunderstanding. 

Madam, I want to cite historical example. 
Mahatma Gandhi, Sardar Vallabhai Patel. Pt. 
Jawahar Lal Nehru, Barrister Modh. Jinha and 
Liyaqat Ali—they all and other fought the 
British empire unitedly with the Tri-colour in 
their hands. They all used to sing together the 
song. "Vande Mataram..." But it is very 
unfortunate that there are some people today 
who are refusing to sing "Vande Mataram..." 
Where ' will such people lead this Country to? 

In the name of secularism, we are adjusting 
with such people as are insulting our 
nationalistic traditions and heritage. It is such 
acts of these people which are creating doubts 
in our minds about the intentions of such 
people. 

Madam, In the country and abroad, cricket 
and hockey matches are play-ted bteween 
Indian team and the teams 

from Pakistan. If India loses and Pakistan 
wins the match, there are some people in the 
country who distribute sweets and celebrate 
the defeat of our national team. When we see 
such behaviour of people in our own country, 
at times one wonders if we are living in India 
or Pakistan. And such pattern of behaviour 
and acts by some segments of our population 
vitiate the atmosphere and result in builling 
tensions among groups of people, 

We are talkng about the demolition of 
disputed structure in Ayodhya on December 
6. But it is astonishing to note that no one is 
wiling to lalk about the  history behind the  
dispute. 

After Independence, we have destroyed 
many monuments and structures built in this 
country by the British rulers, like one in 
Mumbai, the 'Kala Ghoda', the Black Horse 
with an English man riding on it It waB one 
of the most beautiful works from 
archaelogical point of view which wa 
removed. In Delhi, the name of Will-ington 
Hospital was changed to Ram Manohar Lohia 
Hospital. Why did we do all this? To restore 
our sense of national honour and self-respect. 
When we 6ee a road in Delhi named after 
Aurangazeb, who imposed *Jiji-ya' Tax on 
Hindus, we suddenly get a   sting of a   
scorpion bite. 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Your time is 
over, 

SHRI SATISH PRADHAN: No, Madam. 
I asked for ten minutes, 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): You have 
already taken 6 minutes, yo-u have to 
conclude now. 

ONE   HON.   MEMBER: 
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THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): The time is 
allotted according to the strength of the 
parites and this is all which is allotted o you. I 
am helpless in this mattej:, You have to 
conclude now. 

SHRI   SATISH  PRADHAN:     This k  a   
question   of  tradition, (.Interruptions)    .. 

THE  VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): Everybody's 
speech is impirtant. There is no question of 
comparative importance. This is queston of 
time, So kindly conclude witrin a cninute, 
there is time constraint. 

SHRI SATISH PRADHAN: I wish to 
draw your attention towards the large-scale 
violence that took place in Mumbai after the 
Ayodhya incident, I live in distrct Thane and 
there was not a single incident that tools 
place in Bhiwandi of Thaae district, 
considered to be a trouble-spot. I deliberately 
wish to highlight this to tell you why no 
incident took place in Bhiwandi. We had 
taken precautions so that such incidents do 
not happen there. I will request our Hon'ble 
members to ensure that adequate precautions 
are taken in their constituencies so as not to 
allow recurrence of such  incidents. 

Who was behind the riots in Mumbai? 
According to the statement given by the DCP. 
Mumbai, people were incited to indulge is 
violence, They were Mulla Maulvis. That 
DCP has also revealed that arms and ammuni-
tions worth Rs. 50 lakhs had bee'fl, smuggled 
into Mumbai and Thane disticts from 
Pakistan. The Indian Express has also 
reported Lnilar r.ews or    rms smuggling 
from Pakistan.. 

It is time we give a serious thought to 
these matters. What has ihe Central 
Government decided to do further in this  
matter? 

In many of the mosques, the arms and 
ammunition are being piled up. We have 
brought this to the notice of the government 
on several occasions. 

In the riots this time, police were fired at by 
people from he mosques in Mumbai. As a 
result many jawans and inspectors of police 
were killed. After this the police sought 
permission to fire in the direction of mos-
qxies, 'out ttie goverrnnwA Telm-eA 
permission. Till the last moment, permission 
was not granted by Police Control Room in 
Mumbai. As a consequence many police 
personnel have lost  their  lives. 

Everyone must ponder over this particular 
point in Mumbai. I am not in a position to 
give you all thi details due to paucity of time. 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARA J AN): Now please 
sit down Mr. Pradhan, you have taken ten 
minutes, please conclude now. 

SHRI SATISH PRADHAN: We 
should do some serious thinking on 
all this with a clam and compossd 
mind. After the incident of December 
6, there began the 'politics of revenge' 
After the incident of December 6, 
what was required to be done was 
not to-find faults with BJP but to find 
a way out to avert the pepercus- 
sions      of      the inciden.        Trcre 
are many      intellectuals      in      the 
House. They should ponder on this subject. 
But, we are only trying to find faults with 
each other., 

To dismiss the governments and to impose 
ban on some organisation is not a solution at 
all. Even to resport to firing is no solution. 
We' are practising politics and vowing by 
Mahatma Gandhi. But We tend to'forget that 
it was Mahatma Gandhi who behave the 
message of peace and non-violen- 

 

SHRI SATISH PRADHAN: 



 

ce. Mahatma Gandhi used to offer his other 
cheek if he was hit or slapped on one. But 
that too we have forgotten. People today 
think in terms of revenge. 

Many leaders do make it a point to pay 
visits to the riot-effected areas. Here too, 
there are disparities. These visits as a matter 
of fact are confined to Muslim colonies only 
and not the ones inhabitated by Hindus. No 
leader goes to offer condolences or to ex-
press solidarity with the affected families  in   
the  Hindu  colonies. 

No one is really prepared to isten to the 
woes of Hindus. The net consequence of this 
wilful neglect of the Hindus by political 
eadersbip will result n a serious explsion and 
we may not be able tobearits impact. I only 
pray that this will not happen. And to avoid 
such athingwe must do something. 

The Central Government is talking of 
rebuilding the Masjid at the disputed site. But 
this very government has not even mentioned 
about rebuilding of hundreds of temples des-
troyed by Muslims in Jammu and Kashmir. 
Let's all give a deep thought to the 
discriminatory treatment being meted out to 
the Hindus by his gov-ernmen in this  
country. 

With these  words  I  conclude. 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTI NATARAJAN): Mr. Pradhan, 
please sit down. I am callin the next speaker. 
Mr. Gujral. 

SHRI INDER KUMAR GUJRAL (Bihar): 
Madam Vice-Chairperson, I will not take 
long because I don't intend repeating here... 
(Interruptions') 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTI NATARAJAN): May I have 
order in the House, please? Mr. Gujaral is 
speaking. 

SHRI INDER KUMAR GUJRAL: I will 
not take your time, Madam, and that 

of the House is repeating what my hon. 
friends have said yesterday and today. The 
incidents of 6th December have put all of us, 
if in nothing else, in an introspective mood. 
We must think about it and come to some 
conclusion as to what happened. So far as the 
incident is concerned, I was reading in the 
Press today— I do not know if it is correct—
that one of the hon. Ministers of the 
Government had the entire incident videoed 
for six hours. If it is videoed, I don't see any 
reason as to why the Ministry of Information 
and Broadcasting has not used it because that 
is something which the nation must know, 
what is right, what h wrong and what has 
happened. I think it is worth knowing. One of 
the interesting aspects reported in the Press is 
that the videotaping says, "the activities of 
the demolition-squad continued tiil 11.30 in 
the night," that is, the new structure that was 
put up was continued till 11.30 p.m. I would 
like the hon. Minister to tell us if what the 
Press has reported is correct or not. I am not 
also going to say as to why the Government 
was so gullible. They did accept the 
assurances given to it by the State 
Government. I hope the Minister, when he 
talks about the whole thing, will also let us 
know in detail as to what the agreement 
arrived at was, who the party to the 
agreement was, why the agreement was 
arrived at... 

THE MINISTER O HOME AFFAIRS 
(SHRI S. B. CHAVAN): Which agreement? 

SHRI INDER KUMAR GUJRAL: The 
agreement between the Government and the 
leaders like Rajubhai. And these two 
gentiemn are on record havign said that the 
agreement was on three points. I would like 
the Minister to tell us what those points are 
rather than my saying it. Anyhow, the main 
point is, as I said a while ago while talking 
about the fast of Shri Atal Bihari Vajpayee, 
that the riots that have taken place during the 
last week or so, are realy heart-shaking and 
nerve-shaking and particuarly to persons like 
me wo have lived through the 1947 riots also, 
it is a terrible thing to recall and remember 
those things. Mr. Atal Bihari Vajpayee, I am 
glad, has come 
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back to Parliament. Mr. Atal Bihari Vajpayee, 
while going on fast, had raised some very 
interesting points to which I would like to 
address myself. But before I come to that, I 
must say that I regard Mr. Atal Bihari 
Vajpayee as a iperson who is balanced, who 
has a background which makes him sober and 
he is one whom we all consider as one of the 
balanced public men. While giving his 
interview to Eyewitness yesterday, he has 
rightly called himself a 'liberal' and he said 
that a liberal leader like him is not Wowed to 
address. I do not want to say what he meant 
by that. But I want to stress the word 
"liberal". He has rightly called himself a 
libteral and I think that is where I share an 
anxiety with him. In the present context, in 
the BJP, it is a liberal outlook that has been 
marginalised and that is why Mr Atal Bihari 
Vajpayee sees himself as a marginalised per-
son. He does not now make policies. He does 
not now decide as to what type of an alliance 
should be taken. He is not consulted because 
as the party goes on becoming more 
radicalised, men like him tvrtvo are decent, 
men like Mm who are liberal, men like him 
who are balanced and men like him who have 
a world -vision before them, feel that they are 
marginanred and I think that is where the 
point comes in. I think all of us who are 
discussing along with the BJP friends here, 
many of whom are very respectable friend sat 
the personal level also, when we are talking 
to them or talking about them, we must 
understand that a stage has come when the 
BJP has ceased to be a political party. It is 
now a front organisation, a Parliamentary 
root—call it the RSS, call it the Sangh Parivar 
because the Sangh Parivar has reorganised 
itself on various fronts. They have a Students' 
Front. They have a front which deals with 
labour. They have a front, rightly so, and I 
have no objection to that. But these are not 
the BJP fronts These are the RSS fronts... 
(Interruptions) ... 

SHRI JAGDKH PRASAD MATHUR: I 

do not. ..(Interruptions)... .I do not agree with 

that. 

AN HON. MEMBER: Who asked you to 

agree? 

SHRI INDER KUMAR GUJRAL: The 
.point to be kept in mind, therefore, is, is that 
which is now the Parliamentary Front. If it is 

a Parliamentary Front, it voices its decisions 
which are taken elsewhere and not by the 
leadership here and that, I think, should keep 
us anxious, if nothing more. Mr. Atal Bihari 
Vajpayee, in his interview to Eyewitness 
yesterday has also said that the RSS has now 
suspended its activities; therefore, those 
members of the BJP who are associated with 
the RSS should be released. I think that is 
where a big question mark-arises. What were 
those activities which had been suspended? 
What were the RSS doing that they had 
decide to suspend? Was it only the khaki 
knicker wearing? Wat it only the Sakha in the 
morning or was it something more iabolical' 
than that? That is where I think we haveto 
think in depth. I would like to ask my friends 
who re-present the RSS here as to what is the 
philosophy of the RSS adn whether they have 
suspended that. Have they thought that the 
philosophy of division is no more valid? I 
think that is where the entire issue arises. 1 
am not in favour of keeping the people in jail. 
I am not in favour of banning the parties. But, 
at the same time, there is such a thing as 
ntaional responsibility. The national 
responsibility is that the same freedom cannot 
be given to those who us freedom forums to 
try to domolish freedom itself. That is where 
all of us have to look at. 

I am not happy ever to talk about Mr. 
Churchill. But I think here is something 
which makes me anxious because one of the 
very leading journals of the world. The 

Economist, has quoted Churchill as saying... 
(Time-bell rings) ... You will have to give me 
a few minutes. Churchill said, "India is a 
geographical term. It is no more a united 
nation than the Equator". The journal further 
says, "For the past 45 years the governments 
of Independent India have done their best to 
.prove Churchill wrong". It further says-. 

"Does the destruction by Hindu zealots 
on December 6th of the 16th-century 
mosque in the town   of ayodhya 
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now mean those efforts have been in vain? 
Is secular India, ever proud to call itself the 
world's largest democracy, about to 
fragment along bloody lines drawn by race 
and creed?" 

This is the question even the leading journals 
are posing to us. And that is the question, I 
think, we have to reply. And that is where 
the philosophy of the RSS again comes in. 

Again it says: "All rational Indians..." —
and I repeat—"All rational' Indians, 
whatever their religion, should realise that 
secularism keeps their country on the safe 
side of the blrink." 

And that is where we have to think over it. 
The issue, therefore, Madam, to my mind is 
that the friends in the BJP or elsewhere may 
have any difference of opinion about 
secularism—I am not a votary of words; call 
it secularism, call it pseudo-secularism, call it 
whatever you like—but one question does 
arise: Whatever way we define, do we realise 
that India is a composition of diversities? Do 
we realise that in India people do have 
different faiths? Do we realise that in India 
we speak different languages? Do we realise 
that in India we have also different histories? 
The history of Tamil Nadu is not the same 
like the history of Punjab. We all have 
different histories. And if we are going to re-
write history, what parts of hirtpry are we 
going to re-write? Are we going to re-write 
only what happened in the north of India? 
What shall we do with the history of the east 
of India? What shall' we do with the history 
of the south of India? And what shall we do 
with the history of (Kerala which; was very 
bold and very courageous and very patriotic? 
These are the things which we have to ask 
ourselves. Editing history helps nobody. 
During my long tenure in Moscow, Madam, I 
have lived in a nation which does not exist 
any more. It may have been due to several 
reasons. But one of the reasons why the 
Soviet Union has broken up today is that they 
were editing history. Editing history has 
never solved any problem. And also they did 
not realise that cultures of different diver-
sities have to be   accommodated.   They 

were trying to Russianise everybody—one 
language, one culture, and one way of 
life—and the result was what we have 
seen. That is where the question arises 
whether in India we want to co-exist or 
we do not want to co-exist. And if we 
want to co-exist, can we co-exist in any 
other fashion, in any other institution than 
the        democratic        equality? If 
democratic equality is not our commitment, 
then the question will arise; What is our 
objective? Do we want to keep India 
together? Do we want to keep India's 
diversities unified? And many in this House 
like me have participated in the freedom 
struggle. {Time bell ring) I am sorry, Madam, 
you have to give me sometime... 

THE VICE-CHAIRMAN (SHRIMATI 
JAYANTHI NATARAJAN): We are running 
out of time, Mr. Gujral. You have already 
spoken for 10 minutes. You can now make 
your concluding remarks 

SHRI INDER KUMAR GUJRAL: 
Madam, I was saying about the diversities of 
India that many people like me who had 
participated in the freedom struggle knew the 
vision of free India. And that was unity of 
diversities. It was not yesterday, it was not in 
1947 when the Constitution was written that 
we thought of unity of diversities. We 
thought of unity of diversities in 1931 in the 
Karachi Congress session, we thought of 
unity of diversities in 1921 when Gandhiji 
took charge of the situation. We thought of 
unity of diversities in the time of Tilak and 
Gokhale. All that the history is saying is that 
we realise that we should keep all diversities 
together. We never talked of one language. 
We never talked of one culture. We never 
talked of one way of life. No. We have 
diversities. We have histories of diversities. 
And we have to keep them together. It is in 
this context, therefore, the question arises: 
What is the responsibility of the State? And 
what is the responsibility of all of us, who, in 
a way, constitute the State, whether we sit on 
this side or that side? In the midst of all these 
anxieties, I feel that we have very little 
options. And, I think, when you are launching 
a struggle today, 
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[Shri   Inder  Kufar Gujral] it is not a  
struggle only  to keep India together. It is also 
to think of what we have to safeguard. One of 
the things we have to safeguard is the image of 
India abroad. It has  taken  us fifty years    to 
build  that  image,   and  since   I  had  the 
privilege of representing India both as an 
Ambassador and for  some time as    the 
Foreign Minister of this country, I would like  
you  to  kindly keep in mind  as to how the 
others are looking at us. I am not talking of 
Pakistan; you can ignore it.  How is the West 
looking at us? How is China looking at us? 
How is Japan looking at us?  How are the 
Buddhist countries looking at us? I wall' not 
quote the newspapers  and   the   periodicals  
because I think all of us read them. But I think 
the image of India is to, be kept in mind. I 
therefore   urge  particularly  those who 
believe in Shri Atal Bihari Vajpayee and not  
in the RSS;     Atal  Bihari Vajpayee school, is 
different from the RSS school, because      he   
calls       himself      liberal. Therefore, those in 
the BJP who believe in  liberalism, who 
believe in coexistence, who believe in equality   
and    democracy fliust sit back and think   as 
to what type of India we are trying to make, 
and whether we are really fed up with our free-
dom, whether we think that we had enough of 
freedom  and  let us give it up, and have we 
now come to a stage when we think that we 
must go back to the dark ages when a unified 
India cannot be sustained? These  are the  
questions     which I think my friends in the 
BJP must answer. 

I will' take only one more minute to say and 
to address myself to the Government I will not 
take time to recall where the Government has 
failed because the Government has failed 
because the Government has failed this is a 
fact. It was looking at my own utterances in 
this House. I will' not re-read it. On the 3rd of 
December when my hon. friend, the Home 
Minister had made a statement, I had told him 
even at that time not to be so gullible, not to 
get taken in. and here is something that I had 
told him even at that time that his statement 
was very pathetic. He did not like my saying 
so but I like; now whan he looks back, he mtut 
be agreeing that he did make a 

pathetic statement. He tried to give a 
certificate that Mr. Advani had said the right 
thing aYid we must not misunderstand him. I 
had said-at that time—give me; half a minute 
to say so—"What has another friend of ours, 
Mr. Joshi, a Member of this House, the 
President of the party" —and I am quoting 
again—"a highly res. ponsible man said? He 
has very categorically stated that Sadhus are 
above law Has the Government taken note of 
it? what does it mean? He has given a clear 
warning and if you do not listen to that, how 
do we realise that the Government has really 
discharged its duties?" Act'vities of their 
people at that time continued till late in the 
night, 

[The  Vice-Chairman   (Shri V.   NARA-
YANASAMY)   in the Chair] 

The Government was paralysed, and I do not 
know what should one sav if the Government 
gets paralysed in the crisis. I am not using 
harsh words because I am not given to it. But 
I am only reminded of one Urdu couplet and 
I will close with that. The poet had said: 
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3.00 p.M. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Shri Bhiupin-der 
Singh Mann. The time for each Member is 
about five minutes. You try to conclude 
within that. 
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SHRI PRAKASH YASHWANT 
AMBEDKAR (Nominated): I have gone 
through the statement made by the hon. Home 
Minister. To my utter surprise the statement is 
a bundle of contradictions. On the one hand 
the statement says "to protect the federal 
structure of the Constitution the Government 
has been inactive' and on the other hand after 
the 6th December incident. the Government 
says that 'it has no option but  to act'. 

SHRI N.   K.   P.   SALVE:     What    is 
the contradiction? 

SHRI  
PRAKASHYASHWANTAMBEDKAR: The 
contradiction is that right from 22nd 
November, not one State, but, if my 
information is right, nearly three States along 
with all three intelligence agencies, had stated 
before the Home Minister that the kar seva on 
the  6th  was   not   going   to  be peaceful. 



 

[Shri Prakash Yashwant Ambedkar] Some 
of the States, which I would not like to 
mention, had gone further and stated that the 
plans had been prepared. Ultimately on the 6th 
of December what w'e saw was that the 
information given by the State Governments 
and the intelligence departments was put into 
action by the RSS-BJP combine. Then, we 
find that the Government is in panic. The 
Government say that they want solidarity. I do 
not know what kind of solidarity they want. I 
will not deal with that incident because 
according to me that is a past matter. The 
wishes and the minds of the people have been 
divided. The religious minorities in this 
country re feeing- afraid- If we see after the 
6th December incident, not even a single 
minority religious leader has said, anything 
except condemning it They have come 
forward making an offer: "Look here, 
Government, we are ready to offer you our 
support." They are keeping silent. I say silence 
is the best answer or silence is speaking itself. 

Mr. Vice-Chairman, I will address myself 
to what lies ahead. That is one of the most 
important things. Some of the honourable 
colleagues have referred, to 6th December and 
why they have chosen that date. I find there is 
a rationality in its. Let us first understand what 
the RSS ideology is. Unless and until we 
understand the ideology of the RSS, we will 
not be in a position to achieve or save 
democracy which we want. 

I am saying this because I am from that 
school of though which all along has been 
fighting and resisting the forces which are 
represented by the RSS combine. I am not 
against any community. I am not against any 
caste. What we have been fighting now and 
what my grandfather had said in the 
Cosstituent Assembly was we are going to 
face a life of contradictions. He said: "In the 
political arena we might have equality". But 
what We are concerned with today are the 
social inequalities which continue in this 
country. I will not go into the incident,   how  
it  has happened and  why 

they have taken this stand. The ideology of the 
RSS is basically what I call Brah-minism.    I  
am   not  against  the Brahmin community nor 
am  I   against the   power and   the  prestige   
which   goes   with  the Brahmin community.     
But what I understand   by  Brahminism   is   a  
negation of sovereignty,   equality       and   
brotherhood. What is  the basis   of   
Brahminism?   The basis   of Brahminism is the  
manu  smriti. Manu smriti is in the  heart of tre  
RSS. The   reason for   choosing 6th   
December was   on this day this   country   had     
laid the architect of the  Constitution  to rest. It  
is on   this day  the   Parliament    pays homage   
to   the   statute   which   is   placed outside   the   
Parliament.     On   the    one name?,   we   were   
paying our   nomage to the   architect  of   the 
Constitution and  on the other hand,  the RSS 
wanted  to make it   a   day  of   rejoice.     This   
has been  a contradiction  and that  is why  they  
have chosen  this   date.    This   is their 
ideology and this is what we have to fight.     
We have   to  basically  understand that     these 
are anti-democratic  forces.     As   they  are 
anti-democratic forces,  they are not going to  
listen to your Parliament.     They  are not going 
to listen to your courts.   They are   not going   
to  listen   to  any   sort    of agreement  that   
you   are   going  to   make because   they   want    
to    use   this    Parliament, this democratic 
process,  for coming to power.     We might be  
able  to corner the  BJP in  this  House.     But 
let me  tell you, outside this Parliament, we 
have been cornered by the BJP.    That is the 
reality. And  that   reality   has  come   about,   
as   I have been mentioning in this House quite 
often, because the generation that is born after   
Independence       has no   l'ne       of thinking.     
It   has   been   indoctriated    by the BJP-RSS 
line  of thinking.   It is time that   action   was   
taken.     I   would   like to  know from the hon.    
Home  Minister, in   the   wake   of   the   forces   
they    are usin,   in the   wake   Of   the   anti-
Muslim stand  which   they are using   to  unite 
Hindus,  in the   wake   of their   using   the 
places of worship for their plans, whether the   
Government   is   going   to  place   all the   
archaeological  record^   of   Ayodhya, of  
Varanasi,   of   Mathura,   before      this House 
so that we may know what exactly the   position   
is.      Unless   and  until   we 
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know the archaeological position, people 
are going to be carried away because 
there were temples. History telis us 
that there were temples. And, if we 
are not able to say what kind of 
temples were there—whether they were 
temples which belonged to the Jains, 
whether they were temples which belong 
ed to the Buddhists, whether they were 
temples which belonged to the Charvaks 
—with the kind of preaching, with the 
kind of tactics which they are using. 
they may be able to succeed. I appeal 
to the hon. Home Minister to look into 
this. They have been talking about 
Mathura; they have been talking about 
Kasi. The Archaeology Department had 
made   a  survey.      Their reports 
should be placed before the House. 

Sir, I come to the last part of it. Today, the 
communities are divided. With the Hindus on 
one side and the 'Muslims on the other side, 
they are divided. There is no dialogue going 
on between them. We were hoping that the 
Prime Minister would take a lead and ask 
these communities to sit together and at least 
think over what has happened in the past. But 
what we have seen is. nothing has been done. 
If I refer to some of the speeches that have 
been made by the Ministers, I have only one 
line to draw from them. If all   these   
Ministers   had   the   information  as to what 
was going on and what would happen and 
what 'we hear from the press is true, then we 
stand over here accusing   the   Prime  
Minister of   being   a party to what has 
happened on the 6th of December. I do not 
know what the Minister or the Ministers want 
to say or convey. But lif that is BO, I feel that 
the Prime Minister has on option. In the 
teachings of Buddha, there is one Angulimal 
who said that whoever passed by him would 
be murdered. Either the head or a finger of 
the murdered would be tied round a string. 
Angulimal used to hang that string round his 
neck and say," "Look here, these are the 
people I have "killed." I am afraid the Prime 
Minister is   sitting- on   two riots.   One is 

of 1984 in which nearly 3000 people, Sikhs, 
were killed. And today, after the 6th of 
December, when nearly 2,000 people have 
been killed, I may say that Angulimal was 
lucky enough to find Buddha who preached 
him that the humanity is the most important 
thing arid he left that path. I hope that the 
Pfime Minister will find some Bhuddha who 
will say, if the nation has to be saved,  he   
must   resign.     Thank   you. 

PROF.   SAUR1N     BHATTACHARYA 
(West Bengal);   Mr.  Vice-Chairman,   had I 
not represented  a  party,  albeit a small one   
in this   House,   perhaps,   1   would lhave   
foregone   the humiliation   of speaking in the 
manner in which many of us who     belong  to 
smaller  groups- of      all parties have   to   
speak.     But so far   so good.     Now   the 
point  at   issue is   that what happened  on  
the 6th  of December at Ayodhya showed that 
both the sides,— meaning the   Sangh   
Parivar      and       the Central Government   
including the   Prime Minister, the Home 
Minister and others—. the   Prime   Minister  
with   his   unsparing efforts  in   the   
language  of   the     Home Minister,  the 
Home Minister in his usual communicative   
way   by   letter  diplomacy —came out with 
flying colours. The Sangh  Parivar came  out   
truly  in   flying ccflours  because   of the       
fact   that   the arttbition  of their  life was  
fulfilled  when they   brought   down   Babri   
Masjid       at Ayodhya.    It was for this that 
they had Deen fighting so long with deceit, 
with fraud   and  with       violence   
unmitigated. Only today  there is  a news  
item in the press that   it was   in.   the  
knowledge   of the   Home  Minister  that   
trained   people were   going   to   Ayodhya to   
bring down the   Babri   Masjid   and   on   the    
1st  of December,  the   Home   Minister 
addressed the Chief Minister of Uttar Pradesh 
stating:  "We  have     with us  a very-
disturbing report that the experienced people 
are flocking to Ayodhya in order    to      bring 
down the     Babri Mosque.      Please take 
action so that it   cannot   happen."   During      
these five days,  many    more letters  went but  
there  was    .calculated    defiance and 
indifference on,the part of     the Uttar Pradesh 
Chief Minister who is 
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[Prof.   Saurin  Bhattacharya] 

a part of the Sangh Parivar.    Then, when this 
demolition took place, per-' haps,   my good 
friend, Mr.      Sikan-der Bakht, the Leader of 
the Opposition in this House was not there nor 
the "Fast unto death" leader of the BJP, a very 
well respected leader in many   parts   of  the  
country  and   in, Parliament also,      Mr.   Atal    
Bihari Vajpayee.   Mr.  Lal Krishna Advani, 
our  esteemed Member,      Dr.   Murli 
Manohar Joshi, the President of the BJP,   
Ashok Singhal, the Joint Secretary of the    
VHP, Vinay Katiyar and others, were all 
present, some to applaud, some to sit    through 
silently.      This has been their role    on 6th 
December 1992 at Ayodhya. The secularism  
in   India   was   given   the worst hit   by the 
Sangh Parivar Secularism     has   no      
meaning    for them.      I    think,  Mr.      
Bhupinder Singh Mann was very correct when 
in his blunt way he put the question to all of us,  
how these  parties   which did not make any 
secret of their intentions  have  been   allowed  
to  take their seats in the Legislative Assem-
blies, in Parliament and form Governments 
because their communalism is opposed to the    
Constitution.      Who gave them the power to 
have  such rights?  This is the  moot      
question. That is a national failure.      That is a 
national lapse.      Side by side, no party was 
free.      If kar seva is not legal, how can  
'symbolic     kar seva' be  legal?      If kar seva    
should be symbolic, why      was      it not    
made clear by the Supreme Court that kar 
.sevaks should be in token    number, not in 
hordes, not in multitudes, not in lakhs.      Our 
Home Minister waits till lakhs of kar sevaks      
assembled there.      This is of no use. Even 195 
battalions     of     paramilitary    forces 
assembled there.   They     were      not allowed 
to function, they were    not asked   to  
function,  they were      not asked to raise a 
single finger in order to defend  the   Babri 
Mosque.     Here, the two sides were equally at 
fault, but, for the  moment, the BJP with its 
rampage in the midst of communal riot all over 
the country  which 

has just subsided but not routed out should be 
opposed. It is our first task to oppose the BJP 
and its politics and also to warn the Congress 
Governments that they will have to go away 
together with the BJP as an accomplice of 
this monstrous action that has taken place on 
that faithful day. Thank you. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Shri Jagmohan. Your  
time   is  only  five  minutes. 

SHRI N. K. P. SALVE: Sir, when do we 
expect the Home Minister to reply? 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): There are six or seven 
speakers left. Therefore, each one will be 
getting five minutes. 

SHRI S. B. CHAVAN: What is the total  
time  allotted  for  this   debate? 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): The total time 
allotted is six hours. 

SHRI S. B.  CHAVAN: It is almost ten 
hours.   Everybody who  is presiding there  
goes  on   adding  three or four names.  I  don't 
know...   (Interruptions) .... 

SHRI SATYA    PRAKASH MALA-
VIYA;   Sir, it is an aspersion on  the Chair.      
It is the right of the Chair to allow the 
Members to speak. 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMEN-ARY 
AFFAIRS AND MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI M. M. JACOB): Sir, I am repeating, if 
the Home Minister is going to veply at   4.00  
P.M... (Interruptions')... 

THE  VICE-CHAIRMAN   (SHRI V. 
NARAYANASAMY)  If all the Mem 
bers  cooperate with me. it will   be 
easy for me to ask the Home Minister 
to reply at 4 O' clock ......................  
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SHRI S. B. CHAVAN: You have to  ask 
the  Members  to restrain. 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): From my side I find 
the Chirman in the morning said that the 
allotted time was six hours and Members who 
had not spoken last time when their party-
Members spoke will be allowed to speak. 
Now Independent Members are speaking and 
from som parties some names are there; I will 
consider them and if the time is permitted, I 
will allow them to speak.. .. (Interruption) .... 

SHRI B. V. ABDULLA KOYA fKerala): 
Sir, some Members' are deprived of 
speaking. 

THE VICE-CHAIRMAN        (SHRI 

V. NARAYANASAMY); Koyaji, your name  

is there.  You will  be called. 

 

THE VICE-CHAIRMAN (SHRI V, 

NARAYANASAMY): No, he has not 

threatened the Chair. Don't take it in that 

way. 

SHRI S. B. CHAVAN: Sir, I didn't 
mean any disrespect to the Chair. But at the 
same time we have to function under the 
decision taken by the Business Advisory 
Committee; otherwise, what is the Business 
Advisory Committee for? All Members 
collected, we took a decision and six hours, 
including the reply, was the time-limit fixed 
for this. (Interruptions)... 

SHRI SATYA   PRAKASH MALA- 
VIYA: The Home Minister used, "every 
person in the Chair is adding three or four 
names". (Interruptions) ... 

 

 

suggestion; it is not a point of order. 
(Interruptions) ... 

THE  VICE-CHAIRMAN   (SHRI V. 
NARAYANASAMY):   It   is only      a 
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THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Now, that matter is 
closed. The hon. Minister has explained that. 
That matter is closed now. Let us not waste 
our time on that.   (Interruptions) ... 

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, in the Business Advisory 
Committee meeting what was decided was 
what was said by the Home Minister. It was 
indicated that there was no extension of the 
House. Now, there is a talk in the Parliament 
that the House may get extended for one day. 
So, if the House is extended, Why can't the 
time allotted also be extended?   
(Interruptions)... 

THE  VICE-CHAIRMAN   (SHRI V. 
NARAYANASAMY):  No,  no.       The 

Chair  will   inform  you  when      the 
House  is     extended.    (Interruptions) 

Mr. Jagmohan. 

SHRI JAGMOHAN (Nominated): Sir, I will 
cut short my speech in the light of what is 
being discussed What I have to say, I will say 
very briefly. I have not got up to dissect the 
events or apportion blame. I have got up to 
invite your attention to the basic fact which is 
the root cause of our crises, 'including the one 
that we are discussing. 

What has happened is really the collective 
failure of the Indian polity, of the Indian 
administration, of the Indian judiciary and of 
the Indian mind and milieu. The current tra-
gedy of India is the tragedy of contemporary 
ethos. It shows that just, enlightened and 
effective institutions cannot be built on 
diseased and deformed social and cultural 
base. Without healthy and strong foundational 
plans, the superstructure is bound to totter as it 
is doing now. 

Unfortunately, since our tryst with destiny 
in August, 1947, we have been building 
political institutions without caring for the 
fundamental forces that govern the life of the 
nation, without    simultaneously 

setting in motion a potent and pervasive 
reform movement which could have washed 
away all the dust and dros that we had 
accumulated during the long period of our 
decay and decadence. At the most crucial tur-
ning point in our history, we failed to 
understand that a new edifice could not be 
built on rickety and motheaten foundation. 

We entertained a vision, I am quoting 
Panditji—a vision of touilding a mighty 
nation, mighty in culture and mighty in action, 
mighty in culture and mighty in peaceful 
service to humanity". This is very important. 
But we did nothing to create the necessary 
commitment to translate that vision into reality 
and provide spiritual or cultural underpinnings 
to our national objectives. Instead, we allowed 
ourselves to be overwhelmed by the culture of 
superficiality, softness and selfishness. 
Deception and hypocricy seeped into all-our 
constitutional concepts and made them 
vulnerableVto easy manipulations. 

The result is the concept of secula 
rism was debased and despiritualised 
by the    power-crazy and compromi 
sing mind    of Indian power    struc 
ture. Justice,  equity and truth 
were sucked out of it.     The concept 
was reduced to a mantra the repeated 
recitation  of which  was   believed to 
propitiate  the      goddess of     power. 
Commitment was not to the cause but 
to expediency.     I have some     illus 
trations but I will skip over because 
of the time, factor.      Let us, there 
fore,    honestly and      dispassionately 
take stock of the situation, carve out 
a new path, acquire a deep commit 
ment, and initiate a vigorous reform 
movement which give meaning    and 
content to our polity, our administra 
tion our judiciary and other institu 
tions.   - Without a new vision, India 
cannot be reborn.      It has to redis 
cover its lost     soul or have a tryst 
with destiny.      In the light of what 
I have said,  would the  hon.   Home 
Minister indicate     whether  Govern 
ment would   attend to     the     larger 



 

issues   involved?   Secondly, are • the 
administrative   cracks  that have    so often  
appeared  in recent times proposed to be 
repaired, and if they are proposed to be 
repaired what is   the modus      operandi?  
Thirdly,  how do Government view the type of 
master, ly inactivity exhibited by the Allaha-
bad High Court? What does the Government      
think about the Supreme Court's own error of 
judgement    in not fixing a limit on the 
number of Kar  Sevaks  for the  symbolic 
function  and  asking  for     affidavit  with 
regard to   a future  event?  I      have tvewrd. 
of 'affidavits with regard to my past,  to the 
best of my      knowledge and belief. But how 
can I say   that to the best of my knowledge 
and belief I will do this?   I can swear today 
that I have passed my BA examination.      But  
I   cannot give  -   an affidavit saying that I 
will pass my MA examination.   How does  
the Government propose to safeguard,  the 
interests of officers, particularly of the All 
India Services, who have followed the well 
established procedure of following the orders 
of their superiors    in regard to executive 
matters?     These are the three specific issues 
on which 1 request the Home Minister to en-
lighten us. 

SHRI  B.  V.  ABDULLA     KOYA: 

Mr. Vice-Chairman, Sir, on the 6th December 

whatever occurred has occurred Thousands of 

people, men, women and children were either 

murdered or severely injured or became 

homeless for no fault of theirs. Their tears 

and prayers did not help them. Perhaps, this is 

the second tragedy in our country after the 

murder of our beloved Father of the Nation—

Mahatma Gandhi. All of us are guilty one 

way or the other. But the really guilty are 

those who try to find fault with somebodyelse 

and try to escape. The country has been left at 

the mercy of a few thousand mad and 

frenzied people. These people do not believe 

in secularism, peace and brotherhood but only 

in : achieving power by any means, by any    

unde- 

sirable means.     It is high time that 
we identified and isolated them. The 
Central Government should     rectify 
their mistake of handing over      the 
safety of the so called rats who are 
at the mercy of the cats. People like 
Mr.   Advani    and Vajpayee    should 
learn the lesson that truth and com 
passion and love are not the mono 
poly of one community alone but the 
precious  possessions   of our country. 
Masjid and mandir should exist shoul- 
dter to shoulder and the worshippers 
with  namaz  marks,  sindoor     marks 
and cross should walk arm in     arm. 
That is what Islam taught us.  That 
is why my two late lamented leaders, 
Bafakay Thangal and Ismail    Sahib, 
taught us,    through our political or 
ganisation. And we have been doing 
it that  why "very strictly. There   are 
examples: in a remote village Angadi- 
puram in Kerala, a masjid and       a 
temple    are standing    side by side. 
When the Hindus wanted some space 
for the temple, our leaders agreed to 
that and it was because of the Mus 
lim community's mercy that the two 
places of worship coexist. There are 
examples of such a thing in our capi 
tal city of Trivandrum.     Our     Dig- 
masjid is adjacent to a temple and 
you can also see a church there. -No 
thing will happen there and wonder 
fully,  people  are  worshipping     . co- 
existently.     If this could be follow 
ed there, I would say that our elder 
brothers] the Hindu brothers, also can 
think of that. That is all. Thank you, 
Sir.  

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): Shri Shiv Pra-tap 
Mishra, you have only five minutes and then 
I will ring the bell. 
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Parliament is the maker of law and the 
Supreme Court is the interpreter of law. 



319 Statement   and [RAJYA SABHA]     Ram  Janma  Bhoomi-    320 
Discussion  on Babri   Masjid 

 



321 Statement    and [21 DEC  1992]        Ram  Janma  Bhoomi-     322 
Discussion   on Babri   Masjid 

Demolitioh   of  

 

THE VICE-CHAIRMAN (SHRI V. 
NARAYANASAMY): No, not ten minutes. I 
gave you five minutes and your   time is  
over. Please   conclude. 

THE        VICE-CHAIRMAN        (SHRI 
V. NARAYANASAMY): Madam, you were 
given five minutes and your time is over. The 
hon. Home Minister has to reply now. 
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SHRI S. JAIPAL REDDY (Andhra Pradesh): 

You canot make a conditional offer. You make 
an unconditional offer on behalf of your party. 
(Intemvptions). Sushmaji is a responsible 
Member of this House. She is speaking on 
behalf of the BJP. Will sine stand by the 
judgement of the Supreme Court in this regard? 
How can it toe a conditional offer? 

 

I will not tell alie 

and I won't be a hypocrite. 

SHRI S. JAIPAL REDDY. Do not dabble 
and quibble. (Inerrtuptions). You are again 
dabbling and quibbling which is characteristic of 
the BJP. 

 † [ ] Transliterations in  Arabic Script. 
Let us not talk unnecessarily. 
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† [ ]Transliteration in  Arabic  Script. 
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SHRIMATI JAYANTHI NATARA-JAN   

(Tamil Nadu):   Stame. 

SHRI ABDUL SAMAD SIDDIQUI: 
Shame on you. 

SHRIMATI JAYANTHI NATARA-JAN: 
"Shame on the Shiv Sena," I said. 

SHRI ABDUL SAMAD SIDDIQUI: Yes. 
I say, "Shame on you also." You are a party 
to it. 

SHRI R. K. DHAWAN (Andhra Pradesh): 
Mladam Deputy Chairman, I will try to be as 
brief as possible for two reasons. One is the 
lack of time, and the other is that my training 
under Mrs. Gandhi has been 

†[]Transliteration in Arabic Script. 

 

 

I have to call other people. 



 

that if you want to convey your best, you 
should be as brief as possible. I want to make 
only three or four points. Many hon. 
Members have mentioned various things, and 
I don't want to deal with them. 

The first point I want to make is 
that if this hon. House and all of us 
in this country want to condemn, 
really condemn this dastardly act on 
the 6th of December, which was en 
gineered, sponsored, monitored and 
administered by the BJP Government 
of     Uttar     Pradesh, then,       we 
should approach the Oxford Dictionary 
people to suggest new words by which we 
can condemn this dastardly act. There are no 
proper words in. the Oxford Dictionary, 
which can be used  to  condemn it. 

The second thing is that ever since the 
occurrence of this incident a thing that has 
been coming to my mind Is that when I wars 
13 or 14 years old, I remember, I asked my 
mother, "What is the purpose of lite if one has 
to follow the routine, the same routine, every 
day. getting vp in the morning, doing your job, 
this and that, repeatng the same thing"" She 
told me, "My son, the purpose of lifo is that 
when you go away frcn this world, people who 
will be present at your funeral, should not say 
two things, that this man ever betrayed 
anybody and that this man did this thing wrong 
and that thing * wrong." meaning thereby that 
one should never betray anybody, and one 
should not do wrong things. So, what the BJP 
and the BJP Govera-'ment in UP have done is 
worse thfin betrayal.  It has no answer. 

Much blame has been tried to be 
apportioned to the Prime Minister that he dlid 
not take action or that the Government did not 
take action. What could the Prime Minister do 
when such responsible leaders of a political 
party betrayed this nation, the Constitution, 
the Supreme Court and everybody else? I 
want to inform you that I was personally 
present in 

a meeting with the Prime Minister, where a 
very, very top functionary of the RSS met the 
Prime Minister. This meeting was arranged 
by me with the Prime Miinster at the behest 
of a common friend. I took the top 
functionary in my car to the Prime Minister's 
house. Duing the 20-minute conservation that 
this top functionary 0f the RSS had with the 
Prime Minister, he went on repeating only 
one thing, "Mr. Prime Minister. this kar seva 
will be a symbolic kar seva. There will be no 
damage to the Mosque, to the structure or to 
anything else." . 

I have not been able to sleep when I think 
of that type of functioning of the RSS. what 
he told the Prime Minister and what they 
have done to the naion. 

AN HON. MEMBER: I would not like to 
name him. It was the top RSS functionary 
who met the Prime Minister. I took him in 
my car. He n<3 fully aware of it. (Interrup-
tions) 

SHRI KRISHAN LAL SHARMA 
(Himachal Pradesh):  What  did     the 
Prime Minister tell him? 

SHRI R. K DHAWAN: The Prime 
Minishter believed that top RSS functionary. 
(Interruptions) Do you mean to say that the 
Prime Minister should have told him that he 
did not believe him, that you will betray the 
nation? That is what you want to say? These 
top RSS leaders betrayed the nation. They 
have betrayed the country. And whan these 
GOY-emments were removed, they are saying 
it is contempt of the Constitution. It remind mt 
of an incident. Abraham Lincon in one book 
on the court cases had said that a youth had 
murdered both his parents. He was  tried.     
When the sentence was 
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to be pronounced, at the last moment, 
he pleaded mercy on the ground that 
he was an orphan. So, this is what 
the BJP has done. They have orphan 
ed the nation, they have orphan 
ed the system, they have 
orphaned the Constitution. 
And now they are saying why their 
Governments have been dismissed. 
By a parallel, what Abraham Lincon 
Wrote so many years ago. these 
people are doing now. 

There is another thing which has been 
coming to my mind. On the 14th of this 
month when the nation was still out of the 
trauma of agony end sorrow and shame, the 
BJP leaders Mr. Advani and Mr- Joshi were 
reported to be vey cheerful in the Agra jail. 
This is what the newspapers reports say- This 
is what the BJP leaders who have visited them 
say or their family members say. They have 
reported they are very cheerful. I would like 
to aik my friends from the BJP side what for 
these leaders ere cheerful. Are they chserful 
for having demolished the mosque of the 
structure or for the riots or arsons that were 
taking place in the country or for the 
persecution of the Hindus in the Muslim coun. 
tries? They are cheerful for what? I have gone 
through the jails. when Mr. Advani was part 
of the Government at the Centre I know we 
had to go through what. And they are the 
cheeful angels. They do not have even a sign 
of sham?, sorrow or anguish on their face. 
They are very cheerful because of the in 
suiting  happenings  in  the  country. 

SHRI V. 'GOPALSAMY: Because they 
were arrested, they are cheerful. 

SHRI R. K. DHAWAN: While talking of 
history. 400 years ago in a less civilised 
society at that time—I do not know whether 
that   is a fact 

or not; historians will find out or the inquiry 
commissions will find out-conceding for the 
sake of argument that \Babar destroyed tre 
temple and constructed the mosque, now in 
the 20th century after 400 years what are we 
trying to do? One mistake had been 
committed at that time and now we are trying 
to do another misiake on that ground! What 
will history think of us after 300 years or 400 
years? Will they not compare the BJP or Mr. 
Advani or Joshi with Babar? Have they ever 
thought about it? What will history write 
about us on wh-st is happening now in the 
country? 

Without going any further into the details. I 
only want to say that what the Prime Minister 
did and what the Government did was the 
only possible thing in the circumstances. 
There was no other choice. If there had been 
any other Prime Minister of sny other party 
for him also there was no other course open 
except to believe the BJP and the RSS leader-
ship. I would only say that all of us should 
ponder over what they have done to the nation 
and what they h?.ve done to the spirit of Hin-
duism. Sastri Ji while speaking in the morning 
gave very educative n notes about the spirit of 
tolerance in Hinduism. I would like to ask 
what a blow trev hive given to it? Just thing 
over it Search your heart and find out what 
you have done to the nat*'on. 

I wouM only say four or five things about 
the BJP Governments. I have justboon able to 
iot them down when I decided to write. If the 
BJP did not envi-ago riots and loss of life 
pfter demolition of the mosque, then I must 
say the BJP lacks foresight. If the BJP did not 
bother to fulfil the nromise given to the courts 
and the Central Government intentially, then 
it is devoid of moral values. The BJP has no 
moral vahies. If the BJP did not think it 
difficult to manage a five lakh instigated, 
frenzied mob, then it lacked understanding of 
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the mass behaviour. You did not know what 
will happen! You are just giving slogans and 
are asking people to reach Ayodhya and 
everywhere and you did not know what 
happens when Ave likh people get together! If 
you could not think of what would happen, 
than you are not fit to be called a party. If the 
BJP did not apprehend international re-
percussions and reactions, then I must say that 
it lacks international understanding. They 
know nothing about what is happening on the 
international front. And if the BJP did not 
think this act would make Pakistan take stock 
of spreading terrorism in this region then T 
must confess that that party lacks knowledge 
of Pakistan's policy of terrorism  in the region. 

THE DEPUTY CHAIRMAN:      Shri 
Sitaram Kesri. 

SHRI     V.      GOPALSAMY:      The 

Champion of backward classes. 
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THE DEPUTY CHAIRMAN: Shri 
Subramanian Swamy. 

 Jayanthi Na- 

tarajan came and conveyed the message. 
SHRI SUBRAMANIAN SWAMY (Uttar 

Pradesh): Madam, can Ayodh-ya be complete 
without Sri Lanka? I want to know. And 
without Sri Lanka, Tamil Nadu has to be... 
(Interruptions) ... 

THE DEPUTY CHAIRMAN: Anyway, I 
can't help it. So, please confine yourself to the 
nearby areas. 

SHRI SUBRAMANIAN SWAMY: Near 

Dslhi, you mean? 

Madam Deputy Chairman, I have only one 
basic point to make. Today, this morning, the 
BJP Members were demanding their 
constitutional right. This is indaed surprising 
considering that they have torn apart our 
Constitution on the 6th of December. 

The destruction of the constitu 
tional provisions was not done after 
declaring they would do so. They 
had assured the Supreme Court, they 
h?,d assured the Prime Minister that 
they would uphold all their constitu 
tional duties. And having made 
that assurance, they went against it. 
One attempt is being made to find 
fault with the Prime Minister for 
having believed their assurance. But 
the Prime Minister in a democracy 
has to go by the assurance, specially 
of those who are represented in Par. 
liament. Indeed, therefore, the na 
tion ought to find fault with those 
who gave an assurance and then 
backed out. The ban on the RSS, 
Vishva Hindu Parishad, Bajrang Dal 
is something that I had been deman 
ding for the last six months, naturally 
because I knew them better than 
anybody      else. Consequently,    I 

knew this is precisely what they would do. 
The murtis of Ram and Sita were installed 
inside the Babri Masjid lis not by an act of 
courage, but in the night like thieves they 
came and installed them. Similarly, the 
destruction of the Babri Masjid is not being 
done as warrious. as fighters for Ram, but by 
betrayal, by claiming to uphold the Constitu-
tion and then when it was least expected of 
them, they went and broke it in a sneaky way. 
Is this what Maryada Purshottam stood for? In 
fact, if there are any people who don't 
deserve, who have no right to utter the word 
of 'Ram', it is the people of RSS and their 
front organisations, because everything they 
have done so far has been by sneak. In August 
of 1989 when it was agreed that they would 
be allowed to lay the foundation, they gave a 
written agreement, they signed a written 
agreement—Mr. Singhal.—Mr. Dalmia and 
others that they would abide by the Court 
decision and that they would 

not take any further steps once the permission 

to lay the foundation was given. Mr. Rajiv 

Gandhi believed them and he allwoed the 

shilanyas ceremony to take place.     That 

wrlt- 
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ten   agreement  signed  on  27th  September 
1989 is  there  as  a  document and they went 
back on that.  There. fore,      Madam, I would 
like to    say that,  in fact  today in the eyes      
of the world, in the eyes of the people of India, 
they stand condemned      as the people who 
cannot be trusted with their words,  as the 
people who tore up the constitution, as the 
people who brought the country to the brink of 
a disaster as  the  people who  threaten the 
country today with disunity. But the worst p:rt 
of what they have done is that they have 
scuttled a solution to the Ram Janambhoomi - 
issue    by negotiation.   The Muslim    
leadership has said that if it could be 
established that  there  was  a  temple which 
was demolished and      on that the Babri 
Masjid was built, they would give up their 
claim. They would give up their claim to the 
Masjid because it is said in the Koran that is 
illegal to     read namaz in such a place. 
Therefort, if an commission had been set up to 
determine, by archaeological evidence and 
other evidence,  whether there was a temple to 
begin with   and if it      hid concluded  that   
there  was   a  temple on the foundation, then 
the Muslims would have join 2d with the 
Hindus to build     the Ram      Temple there. 
After all,  Iqbal    declared     Ram   as "Imam-
e-Hind".      No Muslim in this country  has  
any  seme  of disrespect to Ram and it would 
have been      a grand symbol of national unity 
if we had found a solution in that way. But 
they did not allow this solution     to take place.      
The  Muslim leadership had  agreed to this  
approach.   It    is the Vishwa Hindu Parishad 
and the RSS who have opposed this solution, 
because they      wanted to     establish their 
supremacy and supremacy over Muslims.     
The     RSS     is not a pro-Hindu     
organisation.      The  RSS   is only  an  anti-
Muslim  organisation. They have done nothing 
for the Hindus in the last 50 or 60 years when 
they have been in existence.     They have 
spent their     entire time     spreading poison 
against the     Muslims.   Their 

move is to get psychological and psychic 

satisfaction by putting the Muslims down.        

What I would like to say today is that there  

has to be a permanent solution to the Babri 

Masjid problem because today if you rush to  

buiid  a masjid there      they will start an 

agitation again.   It  wil suit them      because      

they are not committed to a solution.      A 

permanent solution  has   to   be   found.    Till      

a permanent solution is found no poojas should 

be allowed in the emple.      If the reports   are   

true  that  the  pooja is being conducted there, 

that  is entirely wrong,      because if it was   a 

masjid   which   was   demolished    and there 

was no  temple to  begin with, then it is against 

our Hindu dharma to conduct pooja over the 

grave of a masjid.      At the same time, if there 

was   a  temple  to   begin  with,      the Muslim 

leadership has  already  committed by saying 

that they will give up their claim to the masjid. 

Therefore, I would say that in the interest of a 

permanent   solution, even today I   will   say,   

the   masjid   should      be built only after it 

has been      firmly established that there was 

no temple to begin with. Ii  we rush to this we 

will be playing into the h~nds of the Hindu      

fundamentalists because      it will  suit them  

very wsll.      That is why  I  say   caution  is  

very essential at this moment.      I would say it 

is of utmost importance that poojas are not 

conducted there because     poojas cannot be 

conducted on the graveyard of a masjid if it 

was a masjid      to begin with.      That  is what 

the Government  has   to   ensure   and       they 

have  t0   give  an  assurance  that   no pooja is 

going  on there and that they will find  a 

permanent solution      to the problem. That     

is what I would like to say.    Madam,   if you 

give me permission,     I    would like     to say 

about the RSS's  activities  in    other States of 

India.      But I know   that you are not going to 

give me permission.     So, I am not dealing 

with that. 
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THE DEPUTY CHAIRMAN: I 

think there would not be much op 
portunity in this session to allow you 
to speak on other subjects because 
we have a lot of businsss which we 
should have completed but due to 
unforeseen circumstances the House 
was not in a proper order and we 
could not take them up. That is 
why you will not have another op 
portunity. I hope those occasions 
would not arise. Now, thj Home 
Minister has to reply. (Interruptions) 

I can raad out the names of those 
who wsnted t0 speak if you are sa 
tisfied.   (Interruptions) ..................................... 

 

THE DEPUTY CHAIRMAN:    Let 

Mrs. Sinha speak because   she   has 

been  wanting to speak... (Interrup~ 

tions) .. . 

 

I cannot allow the suppression of 
women in this House... (Interrup 
tions) ...  

 

† [] Transliteration in Arabic Script. 
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It is the women who have borne the brunt of 
it. . . (Interruptions) .. . 

SHRI    SUBRAMAN'IAN    SWAMY: 
There are women who trouble men... 
(Interruptions)... 

SHRIMATI KAMLA    SINHA;    To you 
may be. But not to everybody.   - 

 

It   is  the stepping    stone    to    Delhi gaddi. 

 

 

THE DEPUTY CHAIRMAN: The Home 
Minister has to speak now. Now I have 
another problem because Dr. Jain and some 
other Members have moved a resolution 
opposing the proclamation and he would like 
to speak when it is moved. Mr. Minister, you 
haven't yet moved the resolution. 

SHRI SANGH PRIYA GAUTAM: 
Madam, 1 am on a point of order you have 
allowed four Members from the Janata Dal 
and only two from the BJP while ours is the 
highest number. 
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